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(b) if so, wheter Government of 
India have granted permission for 
the said purpose; and 

(c) if not, what is the thinking of 
G()V !'nment of India in this regard? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SIlRI VE:EREN· 
DRA PATIL): (a) Yes, Sir. 

(b) No, Sir. 

(C) Since, at present, there is a o.Jn 
on the setting UP of fresh formulation 
capacity fOr perticides, un;ess it is 
linked up with mumtfaC'tm e from the 
basic stage, it has not 1. een possible 
tor the Government of India to agree 
to the Maharashtra Agro-IndustIies 
Development CorpOration Limited's pro-
posal. 

Supply Of Diesel to Fishing 'l'rawlers 
In Maharashtra 

'128. SHRI A. T. PATIL: Will the 
Minister Of PETROLEUM AND CHE-
JlICALS be pleased to state: 

(a) whether it is ., fart that the 
programme of financing the cons-
truction of Flshing trawlers by 
fishermen and/or their co-operRtive 
societies in Maharashtra has been 
suspended by. the Nationalised 
Banks on the ground that the Traw .. 
lers cannot run due to shortage of 
djesel: anq 

(b) if so, what action Govern-
ment propose to take:-

(i) to supply diesel to the Fish-
ing Trawlers in Maharash-
tra urgently and ade-
quately; an,.l 

(ll) to direct the Nationalised 
Banks to resume the pro-
gramme of Financing Fish-
ing Trawl€'rs immediately? 

THE MINISTER OF PETROLEUM 
ANi> C:B:EMICALS (SHRI} VEER EN-
DBA PATIL): (a) .and (b). The re-
quisite information is being collected. 
end will be laid on the table of the 
&abba. 

Dlsoovery Of 011 and Gas Fields by 
O.N.G.C. 

72~. SHRI R. P. GAEKWAD: , WHI 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(CI) v.-heih(_)r It IS fact that 
ON G C hal) l' .. 'cent1y found both 
Oil .. :md G:ls elt n VII! \gf~ J'l'ar Hasot 
Taluka in Broach District as also a 
prmnlsing g3-: field m the gulf of 
Camuuy, 

(b) if so, the estnnatE'd produc-
tion of Gas and Oil and its commer-
duJ viabIlity; 

f 

(.) the likely u..,c' of this avail-
able gas: and 

(t~) 111 ncw of t· t:'m('ndou~ poten-
tIality of ~dting huge ~as from 
North ~ncl South TaptI gas ti~ldg 
and the ncw gao;; find 10 the gulf of 
Calnbay. do Government propose to 
con~lder setting l.lp of a power l)lant 
in Saurashtra based on the use of 
thi~ gac;? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS {SHRI VEEREN .. 
DRA PATIL): (a) Yes, Sir. 

Recently, ONGC has fuund an OU 
and Gas field (West MotW'an) in 
Broach District and a ,as fielQl (Mid ... 
Tnptj) in thPc Glllf of Cambay. 

(b) Mid-Tapti structure field l~ ~l' 
under eDCPloratory stale and Uae" .... 
fote, production of gas and its commer. 
cial viability cannot be estimated;it 
this stale. Further exploration of t~. 
West Motwan structure in Gujarat 11 
under way to ascertain the geometry of 
the pOol. One gas well on the struc" 
ture has been put on production. The 
well has so far produced 7.5 million 
cubic metres of gas. The rate of pro-
duction of gas from the well Is arou~ 
50,000 rnS/day_ 

(e) Nothing can be said till tl'ae ex" 
ploration and development Qt tile. 
fields have been co~lete4.~. 
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Implementation Of Land Ceiling Act 
In Karnataka 

730. SHRI T. R. SHAMANNA: Will 
"the Minister of WORKS AND HOUS .. 
ING be pleased to state: 

(a) whether it has come to the 
notic~ of Central Government that 
land ceiling act in Kal'nataka is at 
a stand-still; and 

(b) if so, ,:vhether Goveri1ment 
propo<;e to takf! ~teps to make the 
Act prachral clnd purpoc;eful? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (.1) 

No, Sir. 

(b) However, the Governments of 
the States and the Un'on territ')ry 
Administrations in whiCh the Urban 
Land (Ceiling and Regulation) Art, 
1976 is in foree, have brought to the 
notice of the Government of India cer-
tain practical difficulties :lnd lacunae 
in its provisions. These are being exa-
mined. The Government of India had 
set up a Worldnl Group in November, 
19'79 and the 'Group Is exPected to fina-
Use Its report by the end ot April, 1980. 
After the receipt Of the report the GOV-

ernment will be In a position to take a 
ftnal view In the matter. 

Flnding of Oil in Arunachal Pradesh 

'TIJ.. SHRI p. It. THUNGON: Will th" 
Min1stEtr of PETROLEUM AND CHE .. 
MICALS be pleasea to state: 

( __ ) whether be is aware th~t 
after carrying out drilling work In 
Arunachal Pradesh oil has been 
found and can be economicall, ex-
ploited; and 

(b) if so, wh~n theseo depootc; EIre 
~ing to . be extracted? 

(b) A number of extension wells 
have to be drilled to delineate the oil 
bearing structure and its production 
potential. It is expected that the colm .. 
pany will be in .a position to indicate 
the productiOn possibilities by the' end 
ot this year. 

Acute shortages of Diesel and Kero ... 
se,.e in Country 

732. SHRI SURAJ BHAN: Will the 
'innister ot PETROLEUM AND CHE-
MICALS be pleased to state: 

(a) whether Government aI'S 
aware of th.:! :.l:,ute shortage of 
Diesel and Kerosene oil in the coun~ 
try as a result of which the farmers 
and the general public are facing 
great hardship; and 

(b) the approximate period by 
which the situation is expected to 
be normalised? 

THE MINISTER OF PETROLEUM 
AND CHEMICAlS (SHRI VEERE~ ~ 
DRA PATIL): (a) RePOrts of shortages 
of High Speed Diesel and Kerosene 
have been received by the Government. 

(b) All efforts continue to be made 
to maximise supplies ot Hilb Speed 
:Diesel and. Kerosene in the country. 
T1ie situation, however, will improve 
sign1ftcantly as lOOn as Baraun! Refl" 
nery starts functioning fully and the 
normal operations of the three r~.fine
ries in Assam are also resumed. 

JndIaD ID8tltute Of Advance4 stud,., 
SboIa 

73'S. DR. KARAN' SINGH: Will the 
MInister Of EDUCATIoN be pl~ to 
state: 

(a) whether th.. lWC'Xlll'Ntndati ')n 
of the previous Bducati_, ~t_ 

! 




